
CENTRAL.ADMINISTRATIVE TRIBUNAL 
ERNAIJLAM BENCH 

O.A. No. 115 of 1994 

Wednesday this the 19th day of January, 1994. 

CORM 

The Hon'bl e Mr. Just ice Chettur Sankaran Nair,Vice Chairman 

The Eon' bi e Mr. P. V. Venkatakrishnan, Administrative 4ember 

I.M.:!.triachan,' Unskilled Labourer 
rn and Pran sport Workshop, 

Southern Naval Command Cochin.-4. 

Hamilton P?rnandez, Unskilled Labourer, 
Naval Ship Repair Yard, Cochin-4. 

P.Marn, Unskilled Labour, 
FMO,Ht& 22c, Cochin-4. 

N.Sreenivasan, Unskilled Labourer, 
Command Transport Workshop, 
Cochin-4. 

P.P.aireshkumar, Unskilled Labourer 
Naval Ship Repair fard,Cochin. 

6, K.G.Ramesan Nair, Unskilled Labourer, 
iNS. Venduruthy, EKII £ Deptt. 
Nãial Base,Cochjri4, 

1.U.Philip, Unskilled Labourer, 
S Venduruthy, Ex's ttt. 

Naval Base, Cochin-4. 

K.B. thaji, Unskilled Labourer, 
S Garuda (Naval Base) 

Cochin...4. 

P.A.Muraleedharan, Unskilled Labourer 
Boatswain $tore,S Venduruthy. 

10.V.K.Prakasan, Unskilled Labourer, 
Dte. of Installation, Naval Training, 
Naval Base,Cochin. 

11, LR.Prakash, Unskilled Labourer, 
Naval Training, Naval BaseD 
Cochiri. 

P,V.Pau]ose, Unskilled Labourer, 
Dte. of Inallation, 
Naval Training, Naval Base, Cochin. 

M.I(.Gopalakrishnan, Unskilled Labourer, 
D.LNT, Cochiri-4. 

P.Unnikrishnan, Unskilled Labourer, 
Dte. of Installation, Naval Training, 
Naval Base, Cochri. 
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M.Lakshmanan,, Unskilled Labourer, 
D.LN.T(C). 

N.P.Jayarajan, Unskilled Labourer 
JSGaruda (Naval Base) ,Naval Base 

Cochin.4. 

P.Velayudhan, Unskilled Labourer 
INNS Sanjivani SNC,Cochin. 

K.T.Joseph, Unskilled Labourer 
iNS Garuda, EO Departmezt, 
Cochin.4. 

Purushothaman L?. Unskilled Labourer 
INS Garuda, Cochin, 

T.Kanda, Unskilled Labourer 
Ex 0 Department, INS Garuda, 
Naval Base,Cochjn. 4. 

P.S.Wilson, Unskilled Labourer 
INNS Sanjivarzi,Naval Base,Cochin,4, ... ..Applicant 

(By Advocate Mr, P.Jacob Varghese) 

Vs. 

19 Union of India represented by 
Secretary to (overnmit, 
Ministry of Defence, NewDelIi. 

The Chief of the Naval Staff, 
Naval Head qiartors,NwDelhi. 

The Flag Officer-Commandinginchjef 
Southern Naval Command #  Koc hi4. ...... .Respondents 

(By Advocate Mr.Z4artin rep. A. C.G. s.c) 

OR D E R 

Q1TUR SANI(RAN NAIR(J), VIcE CHAIr11N. 

Applicants seek the benefitsgranted to the 

applicants in 0.A.383/91. A fact adjudication must 

precede a decision in the matter. We direct respondents 

to consider whether applicants are similarly situated 

as the app1icantsin O.A.383/91. If they are, they 

will be granted the benefits granted to applicants 
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therein. A fact adjudicatiOn will be made and 

appropriate orders passed within three months from 

today. 

2. 	Application is dissed of. No cOsts. 

Dated 19th January, 1994. 

O -e, 	 L y 	' c Y 

P. V, VENItAJ(RIS?N 	CHErTUR 5!tT KARAN NAIR(J) 
Ar1-iiNISTRlVE MEMBER 	 VICE CHAIRM1 

ksl9l. 


